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not sell his produce outside the State, since the
Cotton Monopoly Procurement Scheme is in
existance. However, this Scheme is also sched-
uled to end by 30th June, 1995.
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. Textile Quota Integration Policy of U.S.A.

"'2377.:SHRI GHUFRAN AZAM: Wilf e -~

“*“Minister of TEXTILES be pleased 4o state:

[28 MAR. 1995]

to Questions 270

(a) whether Government have been told that
India would benefit in the long run by the pro-
posed textile quota integration policy of the
United States of America;

(b) whether a serious apprehension prevails
amongst Indian garment exporters on the ad-
verse impact to be cfeated by the above policy
of US.A.;

(c) whether Government have taken any
decision thereon to interact with U.S . A.; and

(d) if so, the facts and details thereof?

THE MINISTER OF TEXTILES (SHRIG.
VENKAT SWAMY): (a) The Agreement on
Textiles and Clothing (ATC) included in the
Final Act of the Uruguay Round, envisages com-
plete integration of the textile sector into the
multilateral framework of GATT/WTO at the
end of a 10 year transition period. Accordingly
the U.S. have also proposed the integration of
their textile sector, which in the long run would
help all textile exporting countries, including
India.

(b) No, Sir.
(c) and (d) Do not arise.

Diversification of Textile Exports

2378. SHRI SURESH PACHOURI: Will
the Minister of TEXTILES be pleased to state:

(a) whether it is a fact that currently India's
textile exports are mostly cottonbased and are
concentrated on five to six products thereby ne-
glecting other fabrics and products;

(b) if so, what are the details thereof: and

(c) what action Government propose to take
to diversify into other fabrlcs and products for
exports?

THE MINISTER OF TEXTILES (SHRIG.
VENKAT SWAMY): (a) and (b) It is a fact that
currently India's. textile exports are-mostly cot-
ton based. This i$ because India has a strong
cotton base; our cotlon prices are generally less
as compared to the international prices and the
cost of pradiuction of textile products is cheaper

_than that of thie developed countries. Thus there .

has been a concentration-of our exports on.a. -
few ceotton based items such as Blouses, Shirts,

- 'T-Shirts, Dresses, Skirts etc. However, India has

not been neglecting other fibres and products

- and it has been,gxponing:substantial, qua'\_-‘ljnirtiésr



